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Abolitl(ln of Professional Tax in Chandigarh 
Union Territory 

10331. SHRI SHRI CHAND GOEL : 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether Government have received 
some representations for the abolition of 
the prefessional tax in tha Union Territory 
oC Chandigarh ; and 

(b) if so, the reaction of Government 
thereto? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
K. S. RAMASWAMY); (a) Yes, Sir. 

(b) The Central Government have to 
Incnr coosiderable expenditure on the ad-
ministration oC Chaodigarh and unlike 
other States no property tax bas yet 
been enforced in Chandigarh. The conti-
nuaoce of the profession tax is therefore 
responsible. 

Financial Assistance to Ulliverslties 

10332. SHRI G. C. DIXIT; Will 
the MiDister of EDUCATION be pleased 
to state: 

(a) whether any proposals for financial 
assistance and grant have been received 
from saugar and Jabalpur Universities in 
Madhya Pradesh from 1962 to March, 
1968 ; 

(b) if so, the amount given to each of 
these Universities during the above perlod; 
and . 

(c) the grant and financial assistance 
given to Vikaram University in 1967-68 ? 

THE MINISTER OF EDUCATION 
(DR. TRIGUNA SEN): (a) Yes, Sir. 
The proposals were received by the Uni-
versity Grants Commission. 

(b) Saugar : Rs. 87,75,623.30 
Jabalpur : Rs. 49,28,266.01. 

(~) Rs. IS,17~401.0~: 

Meeting with Jhnggi DweIlers 

10333. SHRI K. M. MADHUKAR: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether it is a fact that some of 
the leaders of Jhuggi dwelle" met the 
Minister of Home Affairs recently in con-
nection with the problem of Jhuggi dwel-
iers in Delhi; and 

(b) if so, the nature of talks held and 
action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) and. 
(b). A number of Members of Parliament 
dnd other prominent persons bave had 
occasions to discuss with Ibe Home Minis-
ter, the problem of Jhuggi dwellers in-
Delhi. The Home Minisler has always 
been sympathetic to the difficulties of tbe 
jhuggi dwellers who haw been shifted to 
olher localities as a rosult of Ihe implemen-
tation of Ihe scheme relating to develop-
ment of the C.p\tal city. He has promis-

<oct Ihat be would look into the complaints 
regarding facilities to be provided to the 
displaced persons. 

Admlnistrati.e Reforms Commission 

10334. SHRI K. R. GANESH: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the amount spent on supplying 
cars to the members of the Administrativo 
Reforms Commission and for furnisbing 
Iheir offices; and 

(b) whether an office of the Adminis-
trative Reforms Commission has been 
started at Banglore, if so, the expenditure 
on it, and its utility? 

THE MINISTER OF SATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA) : (a) A sum 
of Rs. 67,923/' was .pent on purchase of 

.' four staff cars for the Administrative Re-
forms Commission. The staff cars aro 
used not only by the members of the Com-
mission but also by olher officials and non-
officials in connectton with the work of 
the Commission. Tne amount spent on 
equipping the offices of the members of 
the Commission, including the Chairm~, 

is about Rs. 78,000/-. 
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(b) No, Sir. However, the Chairman 
of tbe Study Team on Agriculture Admi-
nistration, a non-official resident of Mysore 
State, was allowed to have bis beadquarter 
in Dangalore with a small office. This 
office involved an expenditure of about 
Rs. 8,OOO!- including rent, electricity and 
telepbone cbarges etc., and fun~tioned from 
lst July, 1966 to 30th September 1967. It 
was wound up after the submission of the 
report by that Study Team. 

Tamil Army in Madras 

10335. SHRI CHENGALRAYA 
NAlDU: Will the Minister of HOME 
AFFAIRS be pleased to state, 

(a) whetber Government's attention has 
!Deen drawn to tbe Press Report that the 
D. M. K. Government bas establisbed a 
Tamil Army in Madras; 

(h) if so, whether the army posted in 
that State has been approached and have 
agreed to help the people to join and train 
the new comers; 

(c) if so, whether tbe Army hi Mardras' 
have provided arms and ammunition to 
tbe proposed Tamil Army; 

(d) if so, whether Government have 
enquired into to matter; and 

(e) whether any directive has been 
issued to the Army unit in Madras in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRJ 
VlDY A CHARAN SHUKLA): (a) 
Government have seen press reports regard-
ing the Tamil Army. According to tbe 
information received from tbe State Govern-
ment the 'Tamil Army' i. not sponsored hy 
them. 

(h) The State Government have stated 
that the Tamil Army has not approached 
tbe army for help nr for training 

(c) to (e). Do not arise. 

Clasbes witb Naga/Mlzos 

10336. SHRI DAL RAJ MADHOK: 
Will tbe Minister of HOME AFFAIRS be 
pleased to state: 

(a) wbetber it is a fact tbere bave been 
Ii n\lQlber of encouoters botwoeo tbe In\liaq 

Security Force pe~onoel and Mizo aod 
Naga rebels during Marcb and April, 1968 ; 
and 

(b) if so, tbe details thereof with total 
casnalties suffered by tbe rebels as also the 
Iodian security force personnel? 

Tfrn DEPUTY MINISTER IN THB 
MINISTRY OF HOME AFFAIRS (SHRI 
1(. S. RAMASWAMY): (a) and (b). The 
Security Forces bad 26 encounters with 
Mizo rebels aod 18 encounters with Naga 
hostiles during the montbs of March aod 
April, 1968. In tbese encounters 38 Secu-
rity Forces personoel lost their lives aod 
47 were wounded. The C8sualti .. , amongst 
the bostiles are estimated at 10 killed and 
10 wounded during the month of March, 
1968. Casualties suffered by tbe hostiles 
during April, 1968 are not yet known. 
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